
ee) whether any PIa bas been flied. 
if 10, the detaila ? 

THE MINISTER OF STATE IN 
TB;B MINISTRY OF HOME AFFAIRS 
(SHRI YOGEN'DRA 'MAXWANA)~ 

(a) On 28th March 1980, at 1.35 
A.M. information Was received from 
Police Control Room at the Police 
Station, Tilak 'Marg that all unknown 
person had informed that some inci-
dent had taken place in c'Urzon Road 
Apartments. On reaching the spot, the 
dead ibody of a woman was found 
lying by the side of 'E' Block~ Curzon 
Road Apartments lawn. The woman 
'9188 later identified as MrI. Purnima 
Singh. wife of 8hri Sarabjeet Singh, 
8.S.P., Bhatinda, It was learnt that 
Shri Davinder Singh Garcha, M.P. 
and Shri Balbir Singh, former Health 
]t4inister of pUnjab had come to drop 
Mrs. Purnima Singh, who was staying 
with her sister at 812/E Curzon Road 
4Partments. Enquiries revealed that 
Shri Garcha had gone up to the 
8th floor to leaVe Mrs. 
Singh, while Shri Balbir Singh 
kept sitting in the car. When, they 
were leaving the premises. they were 
stopped by the Chowkidar and a 
Police Constable on the Grounds that 
a lady had just fallen down near 'E' 
Blok and died. 

(b) No caSe was registered and as 
SUCh no arrest has been made. S/Shri 
Garcha and Balbir Singh have been 
examined in details during inquest 
proceedings. 

(c) and (d) Proceedings ufs 174 
Or. P.C. have been conducted by the 
Station House Officer, Tilak Marg, 
New Delhi to find out the cause of 
death. The following persons have 
been examined during the proceed-
ings: 

(1) 8hri Sarabjeet Singh, S.S.P. 
Bhatinda, husband of the deceased; 

(2) Shri (Capt.) Gopal Krishan, 
(father of the Deceased). 

(3) Deepak Dharni (brother of 
the deceased) 

(4) lJaUp Dbarnl (brbther of the 
deceased). 

(5) Mrs. Chanderlaikha (SUter). 
(6) . Mrs. Kiran Roy (Sister). 

(7) Shri Sham Singh (brother-in-
-law) 

(8) Shri G.S. Chawla, Family 
friend. 

(9) Shri P. B. Buckshey, Consul-
tant Psychiatrist. 

( 10) Shri Balbir Singh. 

(II) Shri Davinder Singh Garcha, 
M.P. 

(12) Const. Mohd. Hanit (on 
duty) 

(13) Chowkidars, Lakhan Singh, 
Chhotey Lal, Uttam Singh and Bhola 
Ram of Curzon Road Apartments. 

(14) Besides this about 70 resi-
dents of Curzon Road Apartments, 

Pandara Market, NSCI have also 
I~n examined. 

(e) During inquest proceedings 
u/s 174 Cr. p.e., nothing SUi!gestive of 
Hoimicidal death/any foul play in 
the matter came to notice. In view 
ot the Post-Mortem Report, opinion of 
Central Forensic Science Laporatory, 
expert medical opinion and the state-
ments of her close relatives, the police 
came to the conclusion that Mrs. 
Purnima Singh committed suicide 
Final report has been sent to the Sub-
Divisional Magistrate, New Delhi. 

Researches for alternative Energy 
Uses 

452. SHRIMATI GEETA MUKHER-
JEE: Will the PRIME :MINISTER be 
pleasd to state: 

(a) whether Government are aware 
that in view of the bleak future of 
exhaustible fossil energy sources, i.e. 
oil and coal, the last Science Cong-
ress has recommended urgent atten-
tion towards exploration of alterna-
tive energy uses--solar. hyde!, sea 
waves and bio-mass conversion; and 
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I (b) if so, wh.t steps are being taken 
to Implement these recommendations? 

THE MINISTER OF STATE IN THE 
KlNISTRY OF DEFENCE (SHRI 
C. P. N. SINGH): (a) Yes, Sir. 

(b) A Task Force has been consti-
tuted under the Chairmanship of 
Secretary, Department of Science and 
Technology to initiate follow-up action 
on recommendations of the Science 
Congress. The Government has 
accorded high priority for the deve-
lopment ot alternative sources of 
energy. The Department of Science 
and Technology is already implemen-
ting a coordinated R&D programme 
in this area and this programn1e is 
being further expanded. 

Di:lterence between Prop&3eti Draft of 
Sixth Five Year Plan and one pre-

pared by J'anata Government 

453. SHRIMATI GEETA MUKIIER-
JEE: Will the Minister of PLA~NING 
be pleased to state: 

( a) in w hat respect is the present 
6th Plan outline basically different 
from the one prepared by Janata 
Governmen1 \vhen the projected rate 
uf growth is marginal1y dllT0rcnt viz. 
S(/f) in place of 4.7 (HI in the earlier 
one:; and 

(b) what prc..·vE'nted :-.:.trpuh.tion of a 
higher growth rate In indush iLll pro-
duction when the Prilnc Minister 
called tOr "Setting the s' ghts higl."? 

THE MINISTER OF PLANNING 
(SHRI ~. D. 'l'EWARI): (a) The 
Planning CommIssion has 1entatively 
fixed the targe-t for growth of national 
income during 1980-81 to 1984-85 at 
5 per cent per annum. While formu-
lating the Plan, possIbilities of step-
ping up the growth r3te to a highee 
percentage will also be explored. 
Considering the severity af the re-
source constraint and the deteriora-
tion in the balance of payments out-
look, the realisation of even a 5 per 
cent growth rate will represent nO' 

"aman aehiewment. The nttw Plan 
Wil.I lay strong emphasis on accelerat-
ing the 1 rate of ~wth at. agricultural 
productiOn and on generation of em-
ployment opportunities in rural areas 
in the framework Of an integrated. 
programme for rural development. At 
the same time, consistent with the em-
phasis on selt reliance and accelerated 
growth, greater attention will also be 
paid to seeming faster growth of in-
dUstrial production and of exports. 
The concept of rolling plan has been 
given UP and the new plan will have 
a fixed five year horizon. 

(b) While forulating the new five 
year plan,. every e:f!ort will be made 
to fix the target for industrial growth 
rate as high as possible subject to its 
consistency. wjth the target for the 
overall rate of growth of the economy 
and availability of resources. 

Re'J)Ort of the Committee on TraUSDort 
PoHcy and Coordination 

454. PROF. NARAIN CHAND 
PARASHAR: 

SHRI R. K. MHALGI: 

Will the Minister otf PLANNING be 
pleased to state: 

(a) whether thf' Committee on 
Tran' p'Ort Policy ~~nd coordination sC't 
up hy thp41 PJanning Commission aus 
sinf'e subn1itted it.., report; 

(b) if so, the main contt"'nts of the 
report and the action taken by th~ 
Government on 1hjs report; 

(c) 1h~ drte 'On whjeh Government 
received the report of the Committee; 
and 

(d) the names Of the members of 
the CommIttee alongwith any 
changes in its constitution since it~ 
inception? 

THE MINISTER OF PLANNING 
(SHRI N. D. TEWARI): (a) Yes, Sir. 
The National Transport Policy Com-
mittee has: submitted its Report. 

(b) Copies of the RepO'rt have' been 
placed in the Library of the Parlia~ 
ment for refercllce The recommenda-




